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NEW DELHI, THE ~ t t 23 t j 1999 

NOTIF1CATION 
(INCOME TAX) 

S. 0. No. In exercise of the powers conferred by the sub-clause {v) of clause 

(23C) of section uj of the Income-tax Act,1961(43 of 1.961), the Central Goveriunent 

hereby notifies the "Gurudwara Bara Sikh Sangat, Calcutta" for the ptirpose of the said 

sub~lanse for the as.~es.<Jment years 1997-98 to 1999-2000 subject to the ~ollowing 

conditions, namely:-

(i) 

(ii) 

(iii) 

the actsessee \'llill appJy its income, or accumulate for application, wholly 
' and exclusively to the objects for which it ]s established; 

th~ assessee will not invest or deposit its funds (other than voluntary 
. contributions received and maintained in the form of jewellery, ·furniture 

etc.) for any period during the previous years relevant to the assessment 
· years mentioned above oth.er wise than in <lillY one or more of the tonns or 

·• modes specified in suh·section (5) of Section 11; 

this notification will not apply in relation to any income being profits and 
gains of business, unless the business is inc~idental to the attairunent of the 
objective~; of the a.ClReRsee and Reparate books of accounb1 are maintained 
in respect of such business. 

~ 
(SAMAR BHADRA} 

UNDER SECRETARY TO 1HE GOVERNMENT OF INDIA 

NOTIFICATION NO. { \ bs-~ 
To 

The 1\/Ianaga, 

. ( F .NO. 19717 41 98~IT A-I ) 
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Gm..-emment oflndia Press, 
Ring Road, Mayapuri Industrial Area, 
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